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ORDER 

PER YOGESH KUMAR U.S., JM  

 This present Appeal is directed against the order passed by CIT(A) dated 

14/10/2019 wherein the Ld.CIT(A) has dismissed the Appeal ex-parte without 

hearing the assessee.  The assessee has raised five grounds of Appeal.   

2. When the matter is called neither the assessee nor his representative 

appeared before us.   

3. We have heard the Ld. DR, perused the material on record and gave our 

thoughtful consideration.  The Ld.CIT(A) dismissed the Appeal without deciding 

the matter on merit.  In our considered opinion, the Ld.CIT(A) committed an 

error in dismissing the Appeal without hearing the assessee.  Therefore, in the 
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interest of justice, we are inclined to restore the file of the CIT(A) with a 

direction to hear the assessee and passed appropriate order in accordance with 

law.  

4.  Accordingly, the Appeal is allowed for statistical purpose with a direction 

to the Ld.CIT(A) to dispose of the Appeal afresh by giving an opportunity of 

being heard to the assessee and pass  appropriate order in accordance with 

law.   

5. In the result, the Appeal filed by the assessee is allowed for statistical 

purpose.  

Order pronounced in the open court on    06th   July, 2022.   

             Sd/-         Sd/- 

       ( N. K. BILLAIYA )                                 (YOGESH KUMAR U.S.) 
  ACCOUNTANT MEMBER                         JUDICIAL MEMBER 
 

 
  Dated :         06/07/2022 
 *R. Naheed* 
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